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[Shri Atal Bihari Vajpayee]

Chapters I and II of Audit Report
(Civil), 196%.

COMMITTEE ON PUBLIC
UNDERTAKINGS

Fifty-seventh and Fifty-cigth Report

SHRI BAL RAJ MADHOK (South
Delhi) : I beg to present the following
Reports of the Committee on Public Under-
takings :

(1) Fifty-seventh Report on action
taken by Government on the recom-
mendations contained in their Forty-
third Report on Sindri Unit of
Fertilizer Corporation of India
Limited. [Paras in Section II of
Audit Report (Commercial), 1968].
Filty-eighth Report on action taken
by Government on the recommen-
dations contained in their Twenty-
fifth Report on Praga Tools Limited
[Paras in Section IV of Audit
Report (Commercial), 1968.]
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PATENTS BILL

(i) Report of Joiot Committee

SHRI R. BARUA (Jorhat): I beg to
present the Report of the Joint Committee
~n the Bill 1o amend and consolidate the law
relating (o patents.

(ii) Evidence

SHRI R. BARUA : 1 beg to lay on the
Table a copy of the evidence given before
the Joint Committee on the Bill to amend
and consolidate the law relating to patents,

(ili) Study Notes

SHRI R. BARUA : 1 beg to lay on :he
Table a copy ¢f the Study Notss on the
visits undertaken by the Study Groups of the
Jont Commitiee on the Bill to amend and
consolidate the law relating to patents.
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12.21 brs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
With your permission, Sir, I rise to announce
that Government Busipess in this House
during the week commencing 2nd March,
1970, will consist of :

(1) Further discussion on the Presi-
dent’s Address.

General discussion on the Railway
Budget for 1970-71.

Discussion on the Resolution seek-
ing disapproval of the Banking Com-
panies (Acquisition and Transfer
of Undertakings) Ordinance, 1970
by Shri Beni Shanker Sharma and
others and considzration and pass-
ing of the Banking Companies
(Acquisition and Transfer Under-
takings) Bill, 1970.

@

(3

SHRI MANUBHAI PATEL (Dabhoi) :
During the last session and previous to that
also, Government had agreed to bring the
Tekchand Commission Report before the
House for consideration. They are not bring-
ing it at all. At least during this session,
this being a longer session, they can accom-
modate and bring that report for dis-
cussion,

SHRI BAL RAJ MADHOK (South
Delhi) : We have been asking the Govern-
ment for the last two sessions that the
Report of the Committee of Defections
should be discussed in the House. Perhaps
because the Government thinks that defec-
tions are in its favour, it need not bring this
report before the House. 1 would again
submit that this report, which is a un-
animous report, must be discussed in Parlia-
ment 80 that some action ecould be taken on
it ; otherwise, they are going to finish demo-
cracy itself.
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DR, KARNI SINGH (Bikaner) : May I
submit that the agrarian disturbances in

Rajasthan should be discussed on the floor
of the Houss ?

SHRI SAMAR GUHA (Contai) : The
educational life of West Bengal has almost
completely been paralysed by the free use of
bombs, revolvers, swords and other things.
For ten days Jadavpur University was closed
and pmow the Calcutta University and the
Presidency colleges are closed. I want that
these matters should be discussed on the
floor of the House.
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Sj-lkl DHIRESWAR KALITA (Gauhati):
Duriog the last winter session, you will re-
:_'nem!m-.l raised the matter regarding plac-
ing the report of Santilal Shah Commitiee
about oil pricing. Gowernment up till now
have not placed that report on the Table
?1‘ the House nor are they taking a decision
in the matter with the result that the whole
of Indian people are suffering. 1 want to
know, through you, whether Government
will place that report on the Table in this
session, accept its recommendations and
allow this House to raise a discussion in this
bebalf.
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SHRI R K. AMIN (Dhandhuka) : The
Dutt Committee Report has already been
circulated. Itis a very important Report
The Government has promised from time to
time and the people are also very eager to
discuss it. And yet it has not been taken
up, 1 want that it should be discussed.

Secondly, I have already given notice
for @ short duration discussion on Banas-
kantha situation where so many people are
dying even today. The scarcity situation in
Bapaskantha should be discussed and there
should be a short duration discussion
on it.

SHRI BAKAR ALI MIRZA (Secundra-
bad) : The Telengana movement has against
started in Hyderabad. I think, some time
should be found to discuss the policy of
the Government of India in regard to Telen-

gana.
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SHRI S. M. KRISHNA (Mandya) : We
have sent a pumber of Call Atteation
notices regarding the Prime Minister’s pro-
posal to solve Maharashtra-Mysore border
dispute. It is very unfortunate that you have
80 mercilessly and ruthlessly rejected all of
them. But none-the-less it is a very live and
important matter. 1 would request you to
please find at least 2 hours so that we can

just exchange views between Maharashtra
Members and Mysore Members.
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SHRI RAGHU RAMAIAH : The hon,
Members from all sections of the House
have raised some very important issues.
May I submit that what 1 have indicated is
only the business for the next week and not
for the whole session.. ..

MR. SPEAKER : These suggestions
sbould be treated for the whole session so
that next week they may mnot get up
again.

SHRI RAGHU RAMAIAH : Secondly,
I would like to say that on some of the
issues raised by the hon. Members, they will
have an opportunity to discuss them during
the General Budget discussion and so on.
There has been a very healthy convention
that until the Demands for Grants are pass-
ed, we should bave more time for discussing
the Demands for Grants of various
Ministries rather than having discussions on
various issues because, if more time is taken
up by discussions om various issues, however
important they are, more Ministries' De-
mands will be guillotined (o the loss of the
bon. Members themselves, which they will
not like,

Generally, Sir, the convention all these
years has been that we take up various dis-
cussions if there is time after the Demands
for Grants.

SHRI BAKAR ALI MIRZA : There are
some matter of immediate importance like
the agitation in Telengana.

——



